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SHRI MAHAVIR TYAGI : Mr. Chair
man, I am surprised to learn that they
are earning 250%, on the imports. Well,
if this is the profit, it is as good as excise
duty or tax and when the public sector
tends  to become monopoly, this profit
must be controlled by Parliament. Has the
Government any proposal to get the sane-
tion of Parliament to fix a ceiling on pro-
fits? That is my first question.

My second qusstion is this ; How much
of the goods is supplied directly to the pri-
vate users by the Government and how
much through agents? What is the ratio
between the two?

.

SHRI L. N. MISHRA : Sir, about the
cciling on profit, it is done commodity-
wise. Of course, the STC and the MMTC
arc answerable to Parliamsnt—the Esti-
mates Committee, the Public Accounts
- Committee and the Gommittee on Public
Undertakings. They go into the subjects
handled by them.

SHRI MAHAVIR TYAGI : 1
hintng at the ceiling on profit.

was

SHRI L. N. MISHRA : About the
ceiling on profit, it is for the STG. They
have got the Board of Directors and they
decide what profit they should have and
on what basis. There are items on wnich
there are losses; there are some kind of
items, on which they give subsidies.
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So far the allegation has been that the
public sector units have not beea maling
profits. Here are some organisations which
are making profits without causing damage
to the economy, rather help the economy.
Why should we not appreciate the role
played by such public sector organisations
which make profits? Then he wanted the
percentage about the public and private
sectors. That information I have not got
at present.

SHRI MAHAVIR TYAGI :1said that
the profit comes from the consumers. Itis
as good as a tax. Would not the Govern-
ment think of the feasibility of getting a
ceiling fixed by the Parliament within
which you can operate?

SHRI L. N. MISHRA : It is not possiblé
to come to the Parliament for every item
for fixing the profits. There are manyitcms
where we make profits or losses. After all
what is the percentage? That is somctimes
5 per cent,sometimes 12 per cent. and some-
times 11 per cent. We have to take the over-
all view of the performance of the public
gcctor organisations.

MR. CHAIRMAN : Next question.

PRODUCTION AND IMPORT OF COTTNN

*621. SHRI R. P. KHAITAN : Will
the Minister of FOREIGN TRADE be
pleased (o state :

(a) the quantity of cotton (i) produced
in the country, (i1) imported from abroad,
(iii) consumed in the country and (iv) cx-
ported to foreign countrics, during the last
three years;

(h) the amount of foreign exchangc carn-
ed on account of its export and the amount
of foreign exchange spend on account of
its import during the last five years;

(c) the names of the countiies from which
cotton was imported and the countsics to
which it was exported;

(d) whether any steps have been taken
by Government to produce that quality
of cotton which is required to be impo-
rted; and

(e) the areas earmarked for production
of cotton of the imported quality ?

THE MINISTER OF FOREIGN
TRADE (SHRI L.N. MISHRA) : {a)
to (c) A statement is attached.

(d} Yes, Sir.
(e) About 2 .15 lakh acres.
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STATEMENT
(2) (Figures in lakh bales of cotton)
) Consumption
Years Production  Import Export —_—
(ending Aug.’ Indian Foreign ~ Total
1966-67 . 5300 782 2°45 51-83 5+Eo 57°63
1967-68 . . 60-50 778 2-37 53-63 8-03 61-66
1968-69 . 58-50 429 -1-go 56-04 595 61-99
(b) and (c) (In crores of Rupees)
I t E
Yeurs eer xpori
(April-March) (Expen- (Ear-
diture) nings)
1965-66 28-0 97
1966-67 . . . .
(April-May, 196t ) 57 "3
(Pre-devaluation’
(June, 66-March. 67) . .8
(Post-devaluatior) 347 9
1967-68 38-9 15'9
16656-69 633 12-4
1969-70 558 18-4

The above {'gures of f?oreign exchange expenditure are in respcct cf imrports ficm
the UAR, Sudan East Africa, Syria and Peru but do not cover imports ficm the USA
from where imjports are mostly under PL-480 arrangements.

Exports of c tton are effected to Japan, the United Kingdom, the United States
of America, Yugo: lavia, Hungary, Belgium, France, Hong Kong and some other European

countries.
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SHRI M. ANANDAM : Sir, from the
Statement that is furnished to us I find
that during the year 1967-68 imports of
cotton have been 7.78 lakh bales as against
4 .29 lakh bales during the year 1963-6q;
that is to say, the imports have fallen, where
as in the case of import expenditure I find
that during the year 1967-68 it has been
Rs. 38.9 crores and it has gone up to
Rs. 63 .3 crores during the year 1968-6g.
Itis rather very unusual and extraordinary,
Sir, that while the import expenditure
has gone up in 1968-69 the import of
colton in the same year has fallen.
Will the hon. Minister please explain
why the expenditure has gone up
in 1968-63 when the imports in that
year have considerably fallen ?  This
leads Lo another question, Mr. Chairman,
Will the Minister be able to assure us that
there is no over-invoicing carried on by the
business people because, in the year 1968-
69, they have raised the In-port Expendifure
to about Rs, 63 crores as against about Rs,
38 crores in toe carlier year ? This
IS a very serious matter and I would re.
quest the hon. Minister to assure us that,
if necessary, he would carry out an  investi-
gation.

SHRI L. N. MISHRA : About over-
invoicing or under-invoicing I cannot
say at this stage because this subject is
dealt with by the Ministry of Finance. As
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to the question alout the rise in prices
when the imports have gone down, Sir,
the prices have gc1e up In some cases

because of the high r prices that we have |

paid for the impor ed cotton.

SHRI M. ANAN DAM : Itis only evad-
ing the question.

SHRI KRISHAN KANT : As usual:

SHRI M. ANAMDAM : The imports
have tallen by at east 509% whereas the
Import Expenditur : has risen by 14 times.
There cannot be s¢ much difference in the
prices to say that we have to pay more
prices because the rates have gone up.

MR. CHAIRM/.N : He has
it to the best of Lis ability.

SHRI M. M. DEHARIA : Mr. Chairman,
Sir, while we have een saying all the while
about the ‘green 1 :velution’, this country
is now aware tha.last year we have im-
ported cotton wor h Rs. go crores. May
I know {rom the hin. Minister, have they
got any plan and an they declare in this
House that withi the coming three or
four years all pos.ible measures will be
taken so that thes« imports of cotton are
stopped? What is that plan?  Secondly,
is it not a fact that the present policy of the
Government is no- to protect the agri-
culturists but to p-otect the mill-owners?
And that is the job being done by the
Tariff Commissior . There is no coordina-
tion whatsovever hetween the Ministry of
Forcign Trade anl the Minisiry of Food
and Agriculture, wnd from this point of
view may I know Sir, from the hon. Mi-
nister whether h' will consider the ad-
visability of hawvi1g a Cotton Board for
better production of cotton with a view
to seeing that thi. country becomes indi-
genous in the ma ter of cotton as early as
possible?

SHRI L. N. MISHRA : So far as these
imports are concerned, Sir, I cannot give
any firm date by which time we shall be
in a position to s:op the import of cotton
altogether. Apar from the question ofthe
quantity of cottea, there is also the ques-
tion of the qualiiy of cotton, and for the
sake of the quali.y of cotton I am afraid
that for a numb r of years we will have
to import some .otton. But at the same
time, Sir, the ne-d for increasing the pro-
ductivity of cotton per acre is essential.
And I had expliined that point at some
considerable length earlier, Sir. We are
having discussions and we are in touch with
the Ministry of Yinance and with the Mi-
nistry of Food and Agriculture and also

explained
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with the Planning Commission about this
In the matter of fixation of the price of
cotton there seems to be a wrong impres-
sion in the matter of who fixes the price.
The price of cotton is fixed on the recom-
mendations of the Agricultural Prices
Commission by this Government, not by
the Textile Commissioner or anybody.
We go to the Cabinet and Government
fixes the price of cotton on the recom-
mendations of the Commerce Ministry,
which takes into account the recommenda-
tions made by the Agricultural Prices
Commission.

SHRI M. M. DHARIA : Mr. Chairman,
Sir, Please excuse me; 1 had suggested to
the hon. Minister that the present prices
are not fixed in the interests of the agri-
culturist and the Agricultural Prices
Commission hardly have any representa-
tive of the agriculturists on this Corpora-
tion. Will he assure this House that he
will have proper coordination keeping in
mind that it is the agriculturists who are
producing cotton in this country.

SHRI L. N. MIHSRA : So far as the
agricultural interests are concerned, I may
say that we have put one Director as a
representative of the cotton-growers. Mr.
Dharia suggested the idea o(having a Cotton
Board just as we have the Tea Board and
the Coffce Board. This is a suggestion for
action and I willtry {0 examine it and see
if it is possible. There should be no Jiffi-
culty if it is found possible. Why should
not we have a Board of this type? I will
get it examined.

SHRI CHITTA BASU : May I know
whether the hon. Minister will be pleased
to state whether he considers that a re-
munerative price for raw cotton is als, one
of the elements for the stepping up of pro-
duction and whether it is or it is not a fact
that the Government of Maharashtra has
suggested a legislation to ban private trade
in raw cotton and no permission was given
by the Centre? If it is so, may T know
the reason for not giving permission for a
legislation of that nature?

My second question is whether it.is
not a fact that the Government of West
Bengal has of late apprised the Govern-
ment of India that there are possibilities for
cultivation of cotton in Sunderbans parti-
cularly and in other parts of the state and
for that matter they have asked for
some assistance from the Government of
India for the growing of cotton. If that is
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so what has been the reaction of the Go-
ernment of India to that proposal of the
Government of West Bengal?

SHRI L. N. MISHRA : I do not re-
member to have received any representa-
tion or any request from the Government
of Maharashtra for banning private trade-
in cotton. The Minister of Go-operatives
approached me and suggested that he
would like to enlarge the activities of the
cotton co-operative organisations and I told
him to go ahead and also assured him all
help, financial etc. Perhaps he wants to
double the capacity of cotton co-opera-
tives in Maharashtra. Therefore there is
no  difficulty about it.

About West Bengal, I may say that
West Bengal does grow cotton and a large
quantity of the cotton grown in West Bental,
the Desi variety, is exported.  About
Sunderbans I have no idea but I shall pass
this information to the Agriculture Mi-
nistry.

SHRI KALYAN ROY : I think the
Minister has seen the press statement of
Mr. Chaudhury ex-President of the West
Bengal Millowners’ Association about the
increase in the price of cotton; he
has said that one of the major remedies is
that Government should procure and dis-
tribute cotton at reasonable prices all over
the country instead of handing it over to
the private industry. What is the reaction
of the Government to this suggestion by the
ex-President of the West Bengal Mill.
owners' Association?

SHRI L. N. MISHRA : This was a
question mainly concerning cotton. About
mills, there are a number of sick mills in
West Bengal. Some of them have been
taken over by the Textile Corporation
and the case of others is under examina-
tion.

About the price of cotton as I said
carlier there is something like a support
price but now the ruling price i3 about
6g to 70 per cent above the support price.
If some mill-owners want cotton at a lo-
wer price it will not be advisable, it will
not be in the interests of the growers. So
far as imported cotton is concerned hence-
forward that will be given to each mill
by the Cotton Corporation and not by any
private individual. This difficulty should
get solved once the Cotton Corporation
comes into being in three or four days.

SHRI K. 8. CHAVDA: In 1968-69 cot-
ton was exported to the extent of Rs. 12.4
crores while the production of cotton was
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58.50 lakh bales. In 1969-70 the export
of cotton was to the extent of Rs. 18.4
crores. That means the export is on
the increase while the production is
on the decrease. This adversely affects
the price of cotton yarn which is mainly
used in handloom industry. I would
like to know what steps the Government
intends to take to safeguard the interests
of the handloom industry.

SHRI L. N. MISHRA : I do not
know what is the difficulty. The hand-
loom industry has no difficulty. So far
as cotton yarn is concerned we have
no complaint of that type from the
handloom industry that they are not
getting yarn.  If there is any difficulty
I would like to look into it bul so far
I have not received any complaint.

FArakkA BarrAaGE ProjrECT

*622. SHRI RAJENDRA PRATAP
SINHA :

SHRI KRISHAN KANT :t
SHRI ARJUN ARORA

Will the Minister of IRRIGATION
AND POWER be pleased to state

(a) The progress made so far in the
Construction of Farakka Barrage Project;
and

(b) the time by when the project
will be completed ?

THE DEPUTY MINISTER IN
THE MINISTRY OF IRRIGATION
AND POWER (PROF. SIDDHE-
SHWAR PRASAD) (a) and (b) A
statement i3 laid on the Table of the
House.

STATEMENT

(a) Farakha Barrage—Most of the work
on the barrage structure has been com-
pleted. Only some work of pire cappings
and fixing of embedded parts of gates
remain to be done. 83 barrage gates
have been fixed and 64 spans of the
road bridge have been completed out
of 109.

tThe question was actually asked on
t&e floor of the House by Shri Krishan
ant.



